
THE GAUHATI HIGH COURT AT GUWAHATI
(lll(;ll (l()llltl ()lri\SSA\1, \,1(l;\1.,\\l), NilZ()ltA\'l AND AltllNA(lHAl. PRAD[Sll.)

From

To,

Sub:

Rcf:

Dated Guwahati, the

Casual leave, Restricted holiday with station leave permission.

Your crtcr No.SPl-rCBlrAcjdl Il,'1.13-2022i 1r)5 datcd 24.03.2023.

Shr'Saptarsh Ga;-9,

loint Reqrslrar (V g lance),
Gauhatr H qh Court,
Gurvahatr.

Shrr Brsll,aj t Ch a kra borty,
Spccra Judgc, CBI, Assa m,

Addl. Court No. II, Chandmarr, Gurvahati

NO.HC.Vrr-48/ 2Or7 / 2629 I A

a,
28 March,2]23

dated, 28'67-2P23

JT.REGIS

Sir,

\^/lll' rc'crcncr to lhe a5o\.,., I am d rectcd to nform you that you have been

granted casual leave on 18.04,2023, permrssion to avail Restricted holiday on

19.04.2023, alongwith station leave permission with official vehicle, at own cost,

from the morning of 13.04.2023 till the morning of 24,04.2023, as prayed for. The

Specral Judgc, CBI, Addl. Court No. I, Chandmarl, Guwahati and in his absence the Special

ludoo, CBI, Addl. CoLrrt No. ill, Chandnrari, Gur,vahal will rcmdin rn charge of your Court and

off cc n yo,r: abscncit

Yours faithfully,

9d/-
.RE I TRAR VIGILANCE

Memo NO.HC.vrr- 48 I 2Ot7 I 2630-2632 I A,
Copy to:

Thc Special ludqe, CBI, Add. Court No. I, Chandmari, Guwahati.

Thc Spccial ludqc, CBI, Aodl Court No. IIl, Chandmari, Guwahati

Thc Pro;ect Nlanaqcr, Gauhatr ll gh Court
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